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WRITTEN ANSWERS TO STARRED QUESTIONS

Survey regarding urban homeless poor

†*39. SHRIMATI KANTA KARDAM: Will the Minister of HOUSING AND URBAN

AFFAIRS be pleased to state:

(a) whether Government has conducted any survey regarding the urban

homeless poor people in Uttar Pradesh and other parts of the country;

(b) if so, the details thereof;

(c) whether Government has received any proposal from Uttar Pradesh and

other States/UTs for obtaining financial assistance for acquiring the land for housing

schemes/projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) It is the primary responsibility

of respective Governments of the States/Union Territories to provide shelters for the

urban homeless. However, in order to complement their efforts, Ministry of Housing

and Urban Affairs is administering a scheme 'Shelter for Urban Homeless' (SUH) under

Deendayal Antyodaya Yojana -National Urban Livelihoods Mission (DAY-NULM),

through respective States/UTs. The guidelines of SUH prescribe systematic third party

surveys to be undertaken in cities/towns by the Urban Local Bodies (ULBs) in order

to assess the need for shelters at suitable locations.

As per the information received from the States/UTs, so far 21 States/UTs have

completed third party survey. Government of Uttar Pradesh has informed that third

party survey has been completed in all ULBs and Noida & Greater Noida in which 28409

homeless have been identified.

(c) and (d) No Sir. Financial assistance is not provided for the land required for

housing projects under Pradhan Mantri Aawas Yojana- Urban [PMAY(U)]. Further,

under SUH of DAY-NULM, for construction of new shelters, it will be the responsibility

of the State Government/ULB to provide the land.

†Original notice of the question was received in Hindi.


